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DEPARTMENTAL CATERING AT ITARSI

.905. Shri Kamath: Will the Minister
of Railways be pleased to state:

(a) whether it is a fact that Ballabh-
das Easwardas has been served with
notice terminating his catering con-
tract at Itarsi Junction (Central Rail-
way);

(b) if so, whether the catering at
that Station will be done department-
ally; and

(c) if not, the proposal under con-
sideration for catering at Itarsi Junc-
tion?

Yes.
(b) No.

(c) The catering is proposed to be
undertaken at this station  through
other contractors.

SHIPPING CORPORATIONS

906. Shrimati Tarkeshwari Sinha:
Will the Minister of Transport be
pleased to state:

(a) when the two new shipping cor-
porations are going to be registered
by Government; and

(b) the amount of their authorised
as well as paid-up capital, the routes
whigh the ships of these two corpora-
tions will serve and the number of
ships together with their gross Regis-
tered tonnage which are intended to
be purchased for these two new cor-
porations?

The Deputy Minister of Railways
and Transport (Shri Alagesan): (a)
and (b) There is at preseiat no propo-
sal before the Government to start
two new shipping corporations. What
is proposed is to set up a second Ship-
ping Corporation in addition to the
existing Eastern Shipping Corporation
Ltd. This proposal is still in the initial
stage of consideration and it is not
possible at this stage to furnish the
details asked for. '

SHIPPING

907. Shrimati Tarkeshwari Sinha:
Will the Minister of Transport be
pleased to state:

(a) the arrangements that are pro-
posed to be made for the participa-
tion of Indian ships in the private sec-
tor and Indian ships in the public sec-
tor for the carriage of cargo between
Russian and Indian ports, and the
number of ships together with their
gross registered tonnage which are
proposed to be placed on this route
both by the public and the private sec-
tors; and





